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Shri Datar; Yes. Government do
propose to bring a Bill before this
House as far as possible in this very
session.
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AIR FORCE AGREEMENT WITH INDONESIA

*1219. Shri Amjad Ali: Will the
Minister of Defence be pleased to
state:

(a) whether any agreement has re-
cently been concluded with the Indone-
sian Government for a mutual ex-
change of officers of the Air Forces;

(b) if so, the main points in the
agreement; and

(c) what will be the main purpose
of the Courier Service established with
Indonesia?

The Minister of Defence (Dr. Katju):
(a) Yes. '

(b) The main points of the agree-
ment are

(1) inter-change on reciprocal
basis of officers of the two
Air Forces; and

(2) a courier service between the
two countries.

(c) Apart from giving valuable fly-
ing and other experience to the pilots,
the courier service will help to bring
the two countries closer to each other.

Shri Amjad Ali: May I know with
regard to part (a) of the question, how
a comparatively younger republic like
Indonesia was selected for this pur-
pose?

Dr. Katju: There is ne question of
a young republic. They made an offer,
the matter was discussed and the
two countries being friendly, this ar-
rangement was agreed to.
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Dr. Suresh Cbandra: May I know
whether the Government propose to
have such exchanges with other friend-
ly countries also?

Dr. Katju: If a suitable opportunity
offers, it can be made.

GORKHA BATTALION IN TRIVANDRUM

*1220. Kumarli Annje Mascarene:
Will the Minister of Defence be pleas-
ed to state:

(a) whether there is any proposal
to reduce the maintenance staff of
the Gorkha battalion posted in Trivan-
drum; and

(b) if so, the number to be reduced?

The Deputy Minister of Defence
(Shri Satish Chandra): (a) Yes.

(b) 19 individual!s of the MES staff
at Trivandrum are proposed to be re-
duced during the next four months due
to decrease in work.

Kumari Annie Mascarene: May I
know whether there was any sugges-
tion that instead of disbanding them
or reducing them for a few months,
their salary may be reduced so as to
keep them continued in service?

Shri Satish Chandra: The hon.
Member wrote a letter and a reply
has been sent to her,

Some Hon. Members: The House

does not know.
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Shrimati Renu Chakravartty: May
1 know, since the passing of the Act
which was debated in this Parliament,
even today, the Cantonment Boards
still have an official majority and that
that is one of the grievances in these
Boards?

Shri Satish Chandra: The Canton-
ment Boards do have an official majo-
rity. It is the deliberate policy dectd-
ed upon by the Dalence Ministry that
ir the interests of the special circum-
stances that obtain in the cantonments
which are primarily for the troops,
there should be an official majority.

Shrimati Renu Chakravartty: May
I know if in the Civil Area Commit.
tees, they have full autonomy

Shri Satish Chandra: In the Civil
Area Committees, the ‘Chairman is
always a hon-official.

COMMISSION ON SANSKRIT EDUCATION

+1224. Shri D. C. Sharma: Wiil the
Minister of Education be pleased to
etate whether a Commission has been
appointed to enquire into the present





